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dlftlcult position of not' having raw 
materials to utilise a reasonable por-
tion of their capacity. Development of 
small .cale industries which do not re-
quire scarce raw materials will con-
tinue to be free as at present. 

... Dri D. N. "w...,.: Will the 
Minister of Baliwa,. be pleaaed to 
state: 

(a) whether it is a fact that earth 
keeping spots have been provided at 
certain important stations on aome of 
the Railways for passenger. to wash 
their hands after ablution; 

(b) whether any arr8lllements hive 
been made to store earth at such 
places; and 

(c) whether it is a fact thet very 
seldom earth is stored and the places 
of stor .... remain vacant due to which 
PlUHDaers are put to inconvenience? 

'l'be MlnWer or State Ia the MIaJs.. 
b7 or BaIl_.,.. (Dr. Bam Subbal 
SlDIh): (a) and (b). Yes. 

(c) No complaints in this respect 
have been received. However, ins-
tructions hive been Issued to the Rail-
way. to ensure th.t earth is always 
available at such places for the use of 
the ~ .. rl. 

J Shrl Be_ .......... m.b: 
..,. "\ Shri Dhal_war Meeaa: 

Will the Minister of IDdllllry ... 
SIIPP~ be pleased to refer to the re-
ply given to Umtarred uestlon No. 
1180 on the 13th March, 1964 and 
state: 

(.) whether the revised propoaal 
for settinc up a newsprint factory in 
Uttar Pradesh has been examined; and 

(b) If so, the result thereof? 

Blbudheadra MIara): (a) and (b). 
Yes, Sir. The IIrm has been is,ued a 
letter of intent to enable them to llna-
lize the terms of technical and invest-
ment collaboration and also to make 
.rrangements to import the plant and 
machinery. -

InspeclioD CelllD DqseIdorr 

898 J Shri Bam.ebaBdra VIaka: 
. "\. Shri DhllleUwar Meep: 

Will the Minister of IadllSUJ' and 
SQIII,. be pleased to refer to the re-
ply given to Unstarred Question No. 
1181 on the 13th March, 1984 and 
Itate: 

(a) whether the question of open-
ing an Inspection Cell in Duneldorf 
has since been considered; and 

(b) If so, the detail. thereof? 
'1'he MinIster or Sappl,. Ia the 

MIaIstry of ladaav" and Supply 
(SbI'l Bac1ulramalah): <a) Yes. The 
proposal has aince been approved. 

<b) The Inspection Cell in Dussel-
dorf will be set up by transfer of 15 
posts from the India Supply Mission, 
London and creation of 4 additional 
posts locally. The Cell will mainly 
consist of Technical Ofticers who will 
carry out inspection of the goods pur-
chlsed in Western Europe. The Cell 
will function under the overall control 
of the India Supply MIssion, London. 

.... Shri Shree Nan,. .. Du: WiU 
the Minister of lad"'" ... S.ppl,. 
be pleased to state: 

(a) whether it is a tact that arna11 
units manufacturing automobile tyre 
aiId tube valve cores are not supplied 
with the required raw materials for 
the purpose; 

'l'ba D8PIat7 MIaIIIter .. tile ..... -
v" or 1Dd-,. ... a.""" (S .... 

(b) if so, the reasons therefor; and 

(c) the b'eign exc:hanle involved 
in the Import of these Itenw? 
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The .,.,..,. MlDIRer Ia tile MIals-
try of Industry and Supply (Shri 
Blbatlbeadra Mtara): (a) and (b). 
There is only one unit in Small Scale 
Sector known to be manufacturing 
valve cores for automobile tyres and 
tubel. As the unit reported diftlculty 
in obta,jnin, brass rods required by 
it from indigenous sources, it has been 
recently decided to allow the unit to 
import RB. 6,000 worth of brass rods 
to tide over its immediate difficulties. 
As regards Tefton Tubinls, the other 
raw material required by this unit, 
they have already been issued an im-
port licence. The unit has, however, 
repre.ented that the value of the 
licenclI i. not adequate for consump-
tion even on a single shift basis. lili. 
is beinl looked into. 

(c) Information is being collected 
al)d will be laid on the Table of the 
House. 

Dum Dum-Ballpon Section of E. 
Itallway 

800. Shrlmatl ll.eD.a Cbaknvartty: 
Will the Minister of BalI .. aya be 
pleased to state the realOns for not 
undertaking the doublinl of the elec-
trlfted \rack of the Dum Dum-Ban-
goan . s~ctlon on the !!:astern Railway? 

The Depat, 'IIIIIIIter Ia the MIIIIs-
try of Banw.,. (SIlrI 8IIam Natll): 
With the electri1leation of the aecUon 
and running Of the IUbUrban service. 
on this section with EMU rakes, which 
have a IUbltaattMly lliIher earrying 
capacity, on a very liberal eatimate 
the number of passenger !nina need-
ed on this section i8 not eocpected to 
be more than 24 !nins in the early 
years of the 4th Plan. Wit.h the 
Installation of modem signalling al;Id 
train control equipment, it is pD8Iible 
to· realise an eI'lectIve capedty of 36 
trains eacb way on this section-
50 p.c. more UUUl the traftlc antici-
pated at the becinnin, of the 4th 
Plan. 

DoubliDi of a line is very cDitly ad 
Is done only as a last resort when 
the required capacity cannot be pro-
vided by other cheaper methods. As 
with considerably less expenaive 
methods of improved signalling and 
train control, as indicated abOve, ade-
quate capacity can be realised, there 
is, obviously, no justifleation for eon-
sidering t.he doUbling of tbe Dum 
Dum-Bangaon (70 K.M.) section 
now. 

Workshop AppnDtleelllJp 8f.tIIeads 

901. Shrlmatl..... Cbaknvart&y: 
Will t.he Minister of Ball .. aya be 
pleased to state: 

(a) whether it is a fact, that work-
shop apprenticeship stipends have 
been reduced; 

(b) whether there is any proposal 
under consideration for glvlag tree 
boardins to the apprentices; and 

(c) if not, the reason therefor? 

The MInIster of State Ia the MInla-
try of Ball .. a,. (Dr..... Sallbac 
!lincb): (8) Yel. It ia " fae\. that the 
stipends payable to the Trade Appren-
tices to be recruited on Railways 
under the provisions of the Appren-
tice. Act 1861, have bee.n reduced 
fPOm Rs. 75-1-79 to Ra. 25-60. 

(b) No. 

(e) It is not desirable \II rim two 
parallel schemes and have two dUr-
erent scales of stipenda for·· the 
apprentices required for tbe 'deeic-
nated trades' and for the Trade 
Apprentices to be recruited against 
the 'non-deslinated trade.'. Free 
boarding is neither envisa,ed in Ran-
way Rules nir under tbe Apprentice. 
Act. 

Leave Reserves for CluB m ... IV 
Stair 

l1li. Shrl Tu 6iqIa: Will the MIn-
ister of 8aIl ... ..,. be pleased to .tate: 

Ca) the percenta,. of leave reserve!! 
for C1us m and IV IItalr respeetively 
on each Railway; 




